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COWN R . OF INCOME TAX, KARNATAKA Appel | ant (s)
VERSUS
CANAR A BAN K Respondent ( s)

[Wth office report]
W TH

CANO1770/ 2006; CANO1771/ 2006 [Wth prayer for interimrelief and
office report]; CANO1 772/ 2006 [Wth office report];

CANO17 73/ 2006 [Wth office report]; CANO2188/ 2006

[Wth office report]; CANO2 189/ 2006 [Wth office report];
CANO2190/ 2006 [Wthofficereport]; CANO2191/ 2006

[Wth office report]; CANO26 46/ 2006 [Wth office report];

CANO3047/ 2006 [Wth office report]; S.L. PP.(ONO12955/ 2006 ;

S L. P(ONO15524/ 2006 [Wth office report]; and

CANO138/ 2007 [Wth office report].

Date: 18/ 07/ 2007 These Appeals/ P etitions were called on for hearing

t oday.
CORAM
HONBLEM JUSTI CESH KAPADI A
HONBLEM JUSTI CEB. SOUEDRSHANREDDY
For Appellant (s) M. Mhan Par a s ar an, ASG
M. B. P. Ahuja, Adv.
Ms. Shil pa Singh, Adv.
Ms. Al ka Sharm a, Adv.
M. B.V. Chhiber, Adv.
M. B.V. Balra nd a s, Adv.
M. Suma n Jyoti Khaita n, Adv.
For Respondent (s) M. N N Keshwa ni, Adv.
M. Subra nmoniu mPra s ad, Adv.
M. S.N Bhat, Adv.

2

Radha Rangaswa mny, Adv.
Rahul Gupta, Adv.

Vs
M
M. K T. Anantha r a ma n, Adv.
M. Vasudevan Raghavan, Adv.

M Keswa ni & Co., Advs.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Heard in part.



(Subhas h Chander) (Madhu Saxena)
Court Master Court Master



